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given to Starred Question No. 89 in the Rajya
Sabha on the 23rd March, 1962, and state
whether the derailment of a goods train
between Mughal Sarai and Dehri-on-Sone
Railway Stations was on the same section
where a derailment had occurred last year?

THE DEPUTY MINISTER IN THE
MINISTRY oF RAILWAYS (SHRI SHAH
NAwAz KHAN): No, Sir. The derailment on
9th February, 1962 occurred on the section
between Ganj Khwaja and Chandauli
Majhwar stations on Eastern Railways. There
was no derailment on the above section last
year.
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*157. SHRI V. M. CHORDIA: Will the
Minister of IRRIGATION AND POWER be

pleased to state:

(a) the time since when the matter relating
to the allocation of expenditure to be incurred

in the Rajasthan and Madhya Pradesh areas is
under consideration of the Control Board set
up for Chambal Valley Project; and

t[ ] English translation.
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(b) what will be the total expenditure and
in what proportion it will be borne by each of
the States?]

feard oo fogn st (@i
e AW : (F) TRET FE
¢ § 79 fagg w qamd, feuy ®
g ¥ faar a7 o @ o faame,
882 AF N FTAT TE, A TEA
HIHE 9T G ¥ AT § G| § aT¢
H TISrRT W HET WA H AW AETL
F1 A7 A fea o

(@) T@ S9E2 97 L3 48 F4E
WE G Z 7 ITE F | W T
fore faama 1 @ 41 AT F=IHZ 79T
# A9 g7 = 2

ferarToy

s qf o 97 =9y fawfafas
fgam & woaE W 797 N2 A
FLFT T ARA N

(w) wet ave wie——wAfAE
AMA-——-43%0 Y AT TF | TR
LIEARE o8

(@) ®er qFua.——sqfaa Jrm-
35y Y AT BYF | ZWI TSET FT
ATET FATA § A AT AGA |

() T AT AT A9V ITAEL——
A ATA-—I 8 ¢¥ qATE T
17T | TR 37 Ay R S o

to Questions

(=) zferor &z wgT aT qEEA™
] Il ——sqfaa ama-——3g8 ee
AT BYE | W A AT IO FY
fFar wERT |

(v) <rorear § aferor az agT—
AT ATA—9cy o8 ATE WA |
AT TR 91T 7o waw ‘-
AR ¥ ATATT 97 TEY AT 8, AN R



1195 Oral Answers

At TSy AT ® e afwgeard
ET7T WIS AT & ;A T ¢
WY Yo 1 ¢ S0 F HATA ¥ |

(=) wew s afaw az Fge—-
AT ARA—{09¥ 3o ATH &7 |
AT Y T AT weq WAE & ATH TAHT
AT 21

(g) wivy st &y fagq wx—
AT ATE--del 4R A
W | AW AT 77941 # I AT
FET I F O

(w) wivit emre atw & ey aw
YA T ——HAHT AVA~—¥ 0 " ¥ 3 AT
¥ | AT ZAT TG ¥ aaaT qidy
I

(®) e & qanig ATEYT A" Fwr
qQq-—FATT  ATA-—SE 3% AT
¥ | " wfaw afeas awam
¥ WA AT AT F

(%) wavg wmiige & afeme aw
O qF — A (HA AA——ITAH TG
2 1 AT AN wor GE T 929 460
AAT 2|

(3) Towew™ § qw0r gg e
g —wafaa Arra——3aeen w@ & )
A AW THEE QI agT
El i

(%) widrame & Fww aw gaw
a9~ arE-——39. 3= [(Fam
T | wfw afkads swaml & w-
qrad; AT qET AT

(v) wea sdm & swor qu-afueft
faw.——ufom arrm—sgeey Tl &
AT A Weg NRW FIU d8A W
T 2

[1 MAY 1962 ]

to Questions 1196
T[THE MINISTER oF
IRRIGATIONAND POWER

(HAFIZ  MOHAMMAD

IBRAHIM) : (a) The matter was taken up by the
Chambal Control Board in / July, 1955 and
engaged its attention till September 1961, when
decisions mutually acceptable to the Govern-
ments of Rajasthan and Madhya Pradesh in
regard to the principles of allocation of
expenditure on the Chambal Project were
arrived at.

(b) The total expenditure estimated to be
incurred on the Project is Rs. 63-59 crores. A
statement showing the proportion in which it
will be borne by each of the States is laid on
the Table of the House.

STATEMENT

Proportion in which expenditure on the
Chambal Project will be borne by the States
of Rajasthan and Madhya Pradesh is as under:

(a) Gandhi Sagar Dam.—Estimated
cost—Rs. 1,360-25 lakhs. Cost to
be shared equally between the two
States.

(b) Kotah Barrage.—Estimated cost—
Rs. 382-55 lakhs. Cost to be shared
between the two States in equal
proportions.

(¢) Left Bank Canal and Distri-
butaries.—Estimated cost— Rs.
219-44 lakhs. Cost to be wholly
debited to Rajasthan.

(d) Distributaries in Rajasthan on Right
Bank Canal.—Estimated cost—Rs.
261.00 lakhs. Cost wholly debitable
to Rajasthan.

(e) Right Bank Canal in Rajasthan.—
Estimated cost—Rs. 785.09 lakhs.
Cost to be shared between Rajasthan
and Madhya Pradesh on cusec-mile
basis, i.e., in the ratio of 75-40 : 24-
60 subject to verification of the
figures by the Chief Engineers of the
two State Governments.

f{] English translation.



1197 ~ml Answers [RAJYA SABHA | to Questions 1198

(f) Right Bank Canal in Madhya o fmmaw m
Pradesh.—Estimated cost— Rs. - ¥ - -

1,774-20  lakhs. Cost wholly !‘h.l.i:-} L L B L L

debitable to Madhya Pradesh. Fam@t & S wew qv A

(g) Gandhi. Sagar Dam  Power geZmz Ju femr owar wyw 0z EQl

Station.—Estimated cost—Rs. 479-
12 lakhs. Cost to be ecpually shared
between the two States.

(h) Transmission line from Gandhi Sagar
Dam to Kotah.—Estimated cost—
Rs. 40-43 lakhs. Cost to be shared
equally between the two States.

(i) Transmission line from Kotah to
Sawai Madhopur.—Estimated
cost—Rs. 69-23 lakhs. Cost to be
shared in proportion to the ultimate
transformer capacities.

(G) Transmission line from Sawai-
Madhopur to Gwalior.—Estimated
cost—Not available. Entire cost to
be borne by Madhya Pradesh.

(k) Transmission lines in Rajasthan—
Northern Grid.—Estimated cost—
Not available. Entire cost to be
borne by Rajasthan.

(1) Transmission line from Gandhi
Sagar to Neemuch.— Estimated
cost—Rs. 27-28 lakhs. Cost to be
shared in proportion to the ultimate
transformer capacities.

(m) Transmission lines in Madhya
Pradesh—Southern Grid.—
Estimated cost—Not available. Cost
to be wholly borne by Madhya
Pradesh.]
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SHRI V. M. CHORDIA: I should, like to
know why the hon. Minister has not given the
estimated expenditure in respect of (1) Sawai-
Madhopur to Gwalior electricity line, (2)
Transmission lines in Rajasthan— Northern
Grid, and (3) Transmission lines ‘'n Madhya
Pradesh—Southern Grid.

Hariz MOHAMMAD IBRAHIM: Sir, this
is a list received by the Centre from the State
Governments. Whatever information 1 have
received I have furnished to the hon. Member.
But if there is any other information that the
hon. Member wants, I can make enquiries
from the State Governments about that also
and inform the hon. Member about it.
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MR. CHAIRMAN: He says that he has
given to you the information which he got
from the States. If there is any other
information to be obtained, he will enquire
from the States and communicate it to the hon.
Member concerned.
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HAFiz MOHAMMAD IBRAHIM: I have
already done that. Sir. I have a long list which
covers 2£ pages which has been laid on the
Table of the House. If there is any omission
therein, Which is not in my knowledge, if it is
brought to my notice by the hon. Member I
can ask only the State Government
concerned.

SHRI N. C. KASLIWAL: May I know, Sir,
what is the total amount of loan that has been
advanced to the State in respect cf this
project?

Hariz MOHAMMAD IBRAHIM: The
amount of loans so far advanced?

SHUIN. C. KASLIWAL: Yes.

MR. CHAIRMAN: How mu'jh loan has
been advanced till now—thfett is what he
wants to know.

Hariz MOHAMMAD IBRAHIM: I want
notice. I said that the figure is not available at
present.
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entire amount spent so far is not given here.
Only half and half is given.
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Hariz MOHAMMAD IBRAHIM: It will
come to the extent of 14 lakh acres.
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tt'NARU" DISEASE
#158. SHRI V. M. CHORDIA: Will the
Minister of HEALTH be pleased to state:

(a) the names of the regions in the
country where people suffer from the 'Naru'
disease; and

(b) what plan Government propose to
adopt to eradicate the said disease?]
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